(J.H.C.Sch. 1-7) B . Office— 0651- 2482672
Fax No. - 0651- 2481116

FROM :

AMBUJ NATH FILE No. XX (10) — 02/2002/ APFTT.
REGISTRAR (ADMINISTRATION)

JHARKHAND HIGH COURT LETTER NoO. /APPTT.
RANCHI. DATED : FEBRUARY, 2013
To

All the Principal District & Sessions Judges
of the State of Jharkhand including

the Principal Judicial Commissioner,
Ranchi.

Sir,

I am directed to enclose herewith a copy of letter n0.2369-90/Apptt. dated
31.03.2004 alongwith copy of Notification no.10 D.L.A.Nya.-03/2003 dated 08.04.2003
of the Department of Revenue and Land Reforms, Ranchi regarding special designated

Court to hear references under Land Acquisition Act for information and needful.

Yours faithfully,
Encl: As above (Two Sheets) Sd/- Ambuj Nath

Registrar (Administration)
Memo No.- 1351 /Apptt. dated Ranchi, the - 13{' -”! 12

Copy alongwith copies of the aforesaid letter & notification forwarded to the
Central Project Coordinator, e-Courts Project, Jharkhand High Court, Ranchi with a

request to upload the same on the official website of the court. \

: E&V‘:/.'\?) ;
Encl: As above (Two Sheets) Registrar (Administration)
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& : Office- 2481449
Resi, - 2413659
Fax Ng.: 0651-2481116

m;
rahmeshwar Nath Pandey
egistrar Genera] . Collection No.XX(10)/1/02
High Court of Jharkhand ~2849- 90 /Appt.
Ranchi, Dated: 31.03.2004

Information and needful.
Yours faithfully, .
Encl: As above, gé \ §N\r. ?OQ v
Registrar Gene






